
97 Written Answers [ 21 DEC.  1983 ] to Questions 98 
 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
IN THE MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI M. S. SANJEEVI RAO):     
(a): 

 

(b) The State Government requested an 
allocation of 5,000 mt. per mor.Sn from 
September, 1983 onward. 

(c) Due to limited imports of edible oils it 
is not possible for the Central Government to 
meet in full the requirements of any State 
Government. The allocation of imported 
edible oils for Public Distribution System is 
only to supplement the availability of 
indigenous oils in the State. The actual 
quantity of imported edible oils to be 
allocated to a State |Union Territory every 
month is determined after taking into account 
the availability of indigenous oils, stocks with 
State Trading Corporation of India, 
consumption pattern, pace of lifting in 
previous years and 
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other relevant factors. Further the allocation 
by the Central Government is reduced during 
the flush season of the year and increased 
during the lean period and festival months 
when the demand of the cooking medium 
increases. The requirements of Kerala are also 
considered on this basis alongwith other 
States. 

Financial  assistance  to   West  Bengal  for 
anarticatiorv   of   malaria,  family   

welfare etc. 

3119.  PROF.   SOURENDRA 
BHATTACHARJEE: 

SHRI MAKHAN PAUL: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the financial assistance due to 
the Government of West Bengal under 
various Central schemes regarding family 
welfare, eradication of malaria etc. has been 
in default; and 

(b) if so, what are the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (MISS KUMUD BEN M. 
JOSHI);  (a) No, Sir. 

(b) Does not arise. 

 


